) = GeM 70—

Gover Azadi kg
’ e Markelp!ace Amrit Mahotsav

Bid Number/gyel waies (Rs geam):
GEM/2024/B/5412828
Dated/feeiap : 04-10-2024

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

25-10-2024 13:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

25-10-2024 13:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

90 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Health And Family Welfare

Department Name/[A#9r & =re1

Department Of Health And Family Welfare

Organisation Name/@316d & =1

Food Safety And Standards Authority Of India

Office Name/&atera & aTH

Fda Bhawan

Total Quantity/pe ar=r

7

Item Category/#ig Bl

Processor, Q-SYS software base Dante 32x32 channel
license, Prepetual , Q-SYS core 110 license for microsoft
teams room software feature, enables both Q-SYS scripting
and UCI deployment, Prepetual , Connectors and mounting
accessories for the system , Installation testing and
commisioning of MS conduit or flexible conduits with
installation as per ISl policy , Installation testing and
commisioning of Raceway 100x40 mm , Installation
commisioning of complete system

GeMARPTS & @ish a1 &1 / Searched
Strings used in GeMARPTS

Processor, Q-SYS software base Dante 32x32 channel
license, Prepetual, Q-SYS core 110 license for microsoft
teams room software feature, Prepetual, Connectors and
mounting accessories for the system, Installation of MS/
flexible conduits with installation , Installation testing and
commisioning of Raceway 100x40 mm, Installation
commisioning of complete system

Searched String: Processor

Processor for Desktop, Workstation, Automated ELISA
Processor, Automated tissue processor, Audio Digital Signal
Processor, Automated Indirect Immunofluorescence
Processor, Automatic Milk Collection Unit with Milk analyzer,
Automatic X - Ray Film Processor, Hyper Converged
Infrastructure for Data Center (V2), Apheresis Machine
(Blood Cell Separator)

Searched String: Q-SYS software base Dante 32x32
channel license, Prepetual

Category not available on GeM for the text string uploaded
by the buyer
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. e d.-String: Q-SYS core 110 license for microsoft
Bid D‘Esié%arr? room software feature, Prepetual

Category not available on GeM for the text string uploaded
by the buyer

Searched String: Connectors and mounting accessories for
the system

Accessories for Smoke Evacuation System, nebulizer mask
and accessories, Add on Cards and Accessories for PABX
System, Portable UV Disinfection Box for smart phone and
accessories, Add on GATEWAYS and Accessories for PABX
System, Mobile Toilet, Add on Softwares - Lisences and
Accessories for PABX System, Integrated Powered Drill and
Debrider system, Cables suitable for CCTV System
(Accessories), Electrical Safety Devices and Accessories
(Insulating Mats for Electrical Purposes) as per IS 15652

Searched String: Installation of MS/ flexible conduits with
GeMARPTS & @io arn aRumar / Searched installation

Result generated in GeMARPTS Design Installation and Maintenance of Educational Lab,
Repair, Maintenance and Installation of Plant/
Systems/Equipments, Repair, Maintenance, and Installation
of Plant/ Systems/Equipments (Version 2), Design, Supply,
Installation, Commissioning and Maintenance of Grid
Connected Ground Mounted Solar Power Plant Service,
Design, Supply, Installation, Commissioning and
Maintenance of Grid Connected Roof Top Solar Power Plant
Service, Supply, Installation and Commissioning of Liquid
Medical Oxygen (LMO) Storage Tank and Supply of Liquid
Medical Oxygen (LMO)

Searched String: Installation testing and commisioning of
Raceway 100x40 mm

Category not available on GeM for the text string uploaded
by the buyer

Searched String: Installation commisioning of complete
system

Repair, Maintenance and Installation of Plant/
Systems/Equipments, Design Installation and Maintenance
of Educational Lab, Repair, Maintenance, and Installation of
Plant/ Systems/Equipments (Version 2), AMC of Integrated
Security and Surveillance System, Operation And
Maintenance Of Fire Fighting System, Operation And
Maintenance Of Fire Alarm System, Supply, Installation and
Commissioning of Liquid Medical Oxygen (LMO) Storage
Tank and Supply of Liquid Medical Oxygen (LMO), Operation
And Maintenance Of HVAC System (Heating, Ventilation And
Air Conditioning System), Design, Supply, Installation,
Commissioning and Maintenance of Grid Connected Ground
Mounted Solar Power Plant Service, Design, Supply,
Installation, Commissioning and Maintenance of Grid
Connected Roof Top Solar Power Plant Service

3@ & fov gafaa uraf@is A%RT / Relevant

e Audio Digital Signal Processor
Categories selected for notification

BOQ Title/3ia~y ffw SITC of Network Items

2/11



Bid Details/f5 faaor

Minimum Average Annual Turnover of the

bidder (For 3 Years)/sX & gaaa 3itad
arfifsh ci3iar (3 aunf @)

6 Lakh (s)

OEM Average Turnover (Last 3 Years)/&d
sueor fAafar & sftaa cI3ieR (a1 3 af &)

45 Lakh (s)

Years of Past Experience Required for
same/similar service/5¢/a# Aai3it & fow

&G Rera sgHa & af

3 Year (s)

MSE Exemption for Years Of
Experience/3i3d & auf & vaATHS P/ and
Turnover/TI3R & fav taATES A T WA &

Yes

Startup Exemption for Years Of

Experience/3iHd & auf & FIE3U g/ and
Turnover/ TH3R & AT TIEIT A Te W &

Yes

Document required from seller/fahar ¥ A
AT &S

Experience Criteria,Past Performance,Bidder
Turnover,Certificate (Requested in ATC),OEM Authorization
Certificate,OEM Annual Turnover,Additional Doc 1
(Requested in ATC)

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

Do you want to show documents uploaded

by bidders to all bidders participated in Yes
bid?/

Past Performance/fe1d uela 50 %
Bid to RA enabled/Rz & Ra¥ =frarsft afsa frar | Yes

RA Qualification Rule

H1-Highest Priced Bid Elimination

Type of Bid/RQ3 & gaHR

Two Packet Bid

Primary product category Processor
Time allowed for Technical Clarifications

during technical evaluation/d&<lIfl H{eidT & | 3 pays
eRIa el TUEIaROT o 3efAd THT

Inspection Required (By Empanelled

Inspection Authority / Agencies pre- No
registered with GeM)

Estimated Bid Value/3igaiad s e 1200000

Evaluation Method/feida ugfa

Total value wise evaluation

Arbitration Clause

No

Mediation Clause

No

EMD Detail/3uas faaor
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Advisory Bank/Tsarssit & Bank Of Baroda

EMD Amount/$uadr I 48000

ePBG Detail/&fidish fazor

Advisory Bank/tsaissil §& Bank Of Baroda

ePBG Percentage(%)/gdtdsh ufaerd (%) 3.00

Duration of ePBG required (Months)/Sdis &Y

14
AT 3afd ().

(a). EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document for the
relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and Service
Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy./si9 T erdf & AT ST TT & oo U5 BT FATAT HeINT & forw 95 F Ay 34 Fafda grdrast uvdd A
mm%yﬂamaﬁaﬁasmﬁﬁﬁaHNWﬁ%mwmméﬂm@rﬁa—éaﬂﬁ%l T iRET o 39 Afa &
aIY | Al @ IR B

(b). EMD & Performance security should be in favour of Beneficiary, wherever it is applicable./3ua@ 3R gurea
JATA T, ST TE A el &, et & gy # gt arfew)

Beneficiary/arandf :

Senior Accounts Officer

Food Safety And Standards Authority of India, Fda Bhawan, Department of Health and Family Welfare, , Ministry
of Health and Family Welfare

(Senior Accounts Officer)

MIl Purchase Preference/ts3ns3ng @i adikdr

MII Purchase Preference/Tsi3s3ns @l adraar Yes

MSE Purchase Preference/tsings @lig a¥iddr

MSE Purchase Preference/tdiuds @lig adigdr Yes

1. If the bidder is a Micro or Small Enterprise as per latest definitions under MSME rules, the bidder shall be
exempted from the requirement of "Bidder Turnover" criteria and "Experience Criteria" subject to meeting of
quality and technical specifications. If the bidder is OEM of the offered products, it would be exempted from the
"OEM Average Turnover" criteria also subject to meeting of quality and technical specifications. In case any
bidder is seeking exemption from Turnover / Experience Criteria, the supporting documents to prove his eligibility
for exemption must be uploaded for evaluation by the buyer.

2. If the bidder is a Startup, the bidder shall be exempted from the requirement of "Bidder Turnover" criteria and
"Experience Criteria" subject to their meeting of quality and technical specifications. If the bidder is OEM of the
offered products, it would be exempted from the "OEM Average Turnover" criteria also subject to meeting of
quality and technical specifications. In case any bidder is seeking exemption from Turnover / Experience Criteria,
the supporting documents to prove his eligibility for exemption must be uploaded for evaluation by the buyer.

3. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
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March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

4. Experience Criteria: In respect of the filter applied for experience criteria, the Bidder or its OEM {themselves or
through reseller(s)} should have regularly, manufactured and supplied same or similar Category Products to any
Central / State Govt Organization / PSU for number of Financial years as indicated above in the bid document
before the bid opening date. Copies of relevant contracts to be submitted along with bid in support of having
supplied some quantity during each of the Financial year. In case of bunch bids, the category of primary product
having highest value should meet this criterion.

5. OEM Turn Over Criteria: The minimum average annual financial turnover of the OEM of the offered product
during the last three years, ending on 31st March of the previous financial year, should be as indicated in the bid
document. Documentary evidence in the form of certified Audited Balance Sheets of relevant periods or a
certificate from the Chartered Accountant / Cost Accountant indicating the turnover details for the relevant period
shall be uploaded with the bid. In case the date of constitution / incorporation of the OEM is less than 3 year old,
the average turnover in respect of the completed financial years after the date of constitution shall be taken into
account for this criteria.

6. Preference to Make In India products (For bids < 200 Crore):Preference shall be given to Class 1 local supplier
as defined in public procurement (Preference to Make in India), Order 2017 as amended from time to time and its
subsequent Orders/Notifications issued by concerned Nodal Ministry for specific Goods/Products. The minimum
local content to qualify as a Class 1 local supplier is denoted in the bid document. If the bidder wants to avail the
Purchase preference, the bidder must upload a certificate from the OEM regarding the percentage of the local
content and the details of locations at which the local value addition is made along with their bid, failing which

no purchase preference shall be granted. In case the bid value is more than Rs 10 Crore, the declaration relating
to percentage of local content shall be certified by the statutory auditor or cost auditor, if the OEM is a company
and by a practicing cost accountant or a chartered accountant for OEMs other than companies as per the Public
Procurement (preference to Make-in -India) order 2017 dated 04.06.2020. Only Class-I and Class-Il Local suppliers
as per Mll order dated 4.6.2020 will be eligible to bid. Non - Local suppliers as per Ml order dated 04.06.2020 are
not eligible to participate. However, eligible micro and small enterprises will be allowed to participate .The

buyers are advised to refer the OM No.F.1/4/2021-PPD dated 18.05.2023.

OM_No.1 4 2021 PPD_dated 18.05.2023 for compliance of Concurrent application of Public Procurement Policy
for Micro and Small Enterprises Order, 2012 and Public Procurement (Preference to Make in India) Order, 2017.

7. Purchase preference will be given to MSEs having valid Udyam Registration and whose credentials are
validated online through Udyam Registration portal as defined in Public Procurement Policy for Micro and Small
Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued by Ministry of Micro, Small and Medium Enterprises and
its subsequent Orders/Notifications issued by concerned Ministry. If the bidder wants to avail themselves of the
Purchase preference, the bidder must be the manufacturer / OEM of the offered product on GeM. Traders are
excluded from the purview of Public Procurement Policy for Micro and Small Enterprises and hence resellers
offering products manufactured by some other OEM are not eligible for any purchase preference. In respect of bid
for Services, the bidder must be the Service provider of the offered Service. Relevant documentary evidence in
this regard shall be uploaded along with the bid in respect of the offered product or service and Buyer will decide
eligibility for purchase preference based on documentary evidence submitted, while evaluating the bid. If L-1 is
not an MSE and MSE Seller (s) has / have quoted price within L-1+ 15% (Selected by Buyer) of margin of
purchase preference /price band defined in relevant policy, such MSE Seller shall be given opportunity to match
L-1 price and contract will be awarded for 25% (selected by Buyer) percentage of total quantity. The buyers are
advised to refer the OM No. F.1/4/2021-PPD dated 18.05.2023 OM_No.1 4 2021 PPD dated 18.05.2023 for
compliance of Concurrent application of Public Procurement Policy for Micro and Small Enterprises Order, 2012
and Public Procurement (Preference to Make in India) Order, 2017. Benefits of MSE will be allowed only if seller is
validated on-line in GeM profile as well as validated and approved by Buyer after evaluation of documents
submitted.

8. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

9. Past Performance: The Bidder or its OEM {themselves or through re-seller(s)} should have supplied same or
similar Category Products for 50% of bid quantity, in at least one of the last three Financial years before the bid
opening date to any Central / State Govt Organization / PSU. Copies of relevant contracts (proving supply of
cumulative order quantity in any one financial year) to be submitted along with bid in support of quantity
supplied in the relevant Financial year. In case of bunch bids, the category related to primary product having
highest bid value should meet this criterion.
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https://bidplus.gem.gov.in/bidding/downloadOmppdfile/
https://bidplus.gem.gov.in/bidding/downloadOmppdfile/

10. Reverse Auction would be conducted amongst all the technically qualified bidders except the Highest quoting
bidder. The technically qualified Highest Quoting bidder will not be allowed to participate in RA. However, H-1
will also be allowed to participate in RA in following cases:

i. If number of technically qualified bidders are only 2 or 3.

ii. If Buyer has chosen to split the bid amongst N sellers, and H1 bid is coming within N.
iii. In case Primary product of only one OEM is left in contention for participation in RA on elimination of H-1.
iv. If L-1 is non-MSE and H-1 is eligible MSE and H-1 price is coming within price band of 15% of Non-MSE L-1
v. If L-1 is non-MIl and H-1 is eligible MIl and H-1 price is coming within price band of 20% of Non-MIl L-1

Processor

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier

respectively/mar: Aot 1 3R Aol 2 & T 3NYfdadt & ¥ 3 3edr Wd X & U 3Maas)
Technical Specifications/da=lidh fafAfEar

Specification Document View File

BOQ Detail Document View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.

Consignees/Reporting Officer/@Rdt/Ruiféar 31w and/ a2 Quantity/arar

Consignee
S.No./wm. || Reporting/Officer/ . Delivery Days/Refladl &
4 R/ R Address/adr Quantity/dr=r fem
K EaE
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Q-SYS Software Base Dante 32x32 Channel License, Prepetual

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier
respectively/Haer: Aoft 1 3R Aol 2 & T ngfdadt & 0 37 3l od R F AT 3maas)

Technical Specifications/dalid RAfRAPAr

Specification Document View File

BOQ Detail Document View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.
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https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv

Consignees/Reporting Officer/@XRct/Ruifésr 3w and/ T Quantity/aArar

Consignee
S.No./®. | Reporting/Officer/ . Delivery Days/Rchadl %
- AR/ AT Address/dadr Quantity/Arar Rt
il
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 435

Q-SYS Core 110 License For Microsoft Teams Room Software Feature, Enables Both Q-
SYS Scripting And UCI Deployment, Prepetual

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier

respectively/Haer: Aol 1 3R Aol 2 & T 3qfdadt & 0 3 3Rl T i & AT 3mavas)
Technical Specifications/daih fafAEar

Specification Document View File

BOQ Detail Document View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.

Consignees/Reporting Officer/@XRct/Ruifésr 3w and/ T Quantity/aArar

Consignee
S.No.ss. || Reporting/Officer/ . Delivery Days/Bchall &
g R/ AT Address/adr Quantity/dr=r g
IRAHY
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Connectors And Mounting Accessories For The System

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier
respectively/mar: Aot 1 3R Aoft 2 & T 3Nqfdadt & ¥ 3 3edlr Wd I & fow 3Maas)

Technical Specifications/da=lidh fafAEar
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https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv

Specification Document

View File

BOQ Detail Document

View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.

Consignees/Reporting Officer/@XRc/Ruifésr 3w and/ T Quantity/aArr

Consignee
S.No./w. || Reporting/Officer/ . Delivery Days/Bchall &
g R/ T Address/adr Quantity/dr=T foy
K EaE
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Installation Testing And Commisioning Of MS Conduit Or Flexible Conduits With
Installation As Per ISI Policy

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier
respectively/mar: Aot 1 3R Aol 2 & TR 3NYfdadt & ¥ 3 3edl Wd R & U 3MaIF)

Technical Specifications/daidh fafAEar

Specification Document

View File

BOQ Detail Document

View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.

Consignees/Reporting Officer/@Adt/Ruiféar 31w and/ a2 Quantity/arar
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https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv

Consignee
S.No./#s. || Reporting/Officer/ . Delivery Days/Reliad %
4. R/ R Address/adr Quantity/Arar fem
A
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Installation Testing And Commisioning Of Raceway 100x40 Mm

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier

respectively/masr: Soft 1 3R Soft 2 & T 3Mgfdadt & T 3F 3T w" WS F AU 3maas)
Technical Specifications/da=lid RAfRAPAr

Specification Document View File

BOQ Detail Document View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.

Consignees/Reporting Officer/Rclt/Rulféar 3@ and/ aar Quantity/arar

Consignee
S.No./s. || Reporting/Officer/ . Delivery Days/Reliad %
4 AR/ AT Address/udr Quantity/adr=r e
AP
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Installation Commisioning Of Complete System

(Minimum 50% and 20% Local Content required for qualifying as Class 1 and Class 2 Local Supplier

respectively/Haer: Aol 1 3R Aol 2 & i Mqfdadt & 0 3 3Rl od R F AT 3maas)
Technical Specifications/dalih fafAFAr

Specification Document View File

BOQ Detail Document View File

Advisory-Please refer attached BOQ document for detailed consignee list and delivery period.
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https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqDocument/2024/9/18/av_2024-09-18-17-38-14_6831c76a2017f850f1e6054f4b858926.pdf
https://mkp.gem.gov.in/uploaded_documents/51/16/877/OrderItem/BoqLineItemsDocument/2024/9/18/boq_av2_2024-09-18-17-38-14_88116c980d81b0d90d1c0c51f42973f0.csv

Consignees/Reporting Officer/@Rdt/Rulféar 31w and/ a2 Quantity/arar

Consignee
S.No./wm. || Reporting/Officer/ . Delivery Days/Refladl &
4 R/ R Address/adr Quantity/dr=r fem
K EaE
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 45

Buyer Added Bid Specific Terms and Conditions/sa g 51 a5 Rz it fadw orf

1. Experience Certificate for the supply of the same to any Govt/ PSU/ any renowned private organisation
along with Supply/ Purchase Order.

2. If the agency is registered under MSME or NSIC, then EMD exemption certificate needs to be enclosed.
. Make in india specific authorisation certificate needs to be enclosed.
4. OEM

IMPORTED PRODUCTS: In case of imported products, OEM or Authorized Seller of OEM should have a
registered office in India to provide after sales service support in India. The certificate to this effect should
be submitted.

5. Service & Support

Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM must have Dedicated/toll Free
Telephone No. for Service Support.

6. Service & Support

Escalation Matrix For Service Support : Bidder/OEM must provide Escalation Matrix of Telephone Numbers
for Service Support.

7. Buyer Added Bid Specific ATC
Buyer Added text based ATC clauses

Bid specific MAF document from OEM is mandatory.

8. Buyer Added Bid Specific ATC

Buyer uploaded ATC document Click here to view the file.

Disclaimer/zxhaxor

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2024/Sep/GEM_2024_B_5412828/CLM0010/NIT_52625546-c49c-404f-87751726662810504_cpu@123.pdf

conditions governing the bid. If any clause(s) is / are incorporated by the Buyer regarding following, the bid and
resultant contracts shall be treated as null and void and such bids may be cancelled by GeM at any stage of
bidding process without any notice:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process. (However, in bids for
attached cateqories, trials are allowed as per approved procurement policy of the buyer nodal Ministries)

9. Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

N o v oA

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

This Bid is also governed by the General Terms and Conditions/ Ig s @ramea oaf & 37aeia off arffa &

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws./ 913 T TTAT Al & TS 26 & TeH H A & YT HA AW TN FRA arer g7 & [ T @l
W giady & TG F AT & TT {H AT AT S arel T & s o =X 38 g & s g & fow it oy gon
59 gt 95 & arer daH WREN & oH Gohgd @IS & A9 dd AT W T $qH IgUureld BT aen AR P o
T BYOT RFT ST T SHH AUl o Pl T HAT Bl debiel FAE XA AR Plefed & AT A B Plefell Pars
& 3T BT |

---Thank You/4=garg---
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https://assets-bg.gem.gov.in/resources/upload/shared_doc/list-of-categories-where-trials-are-allowed_1712126171.pdf
https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20241004
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